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o 7, CONSTITUTION OF ITAT KOLKATA ZONE
A\° o\ (13/04/2026 TO 16/04/2026)
w2 In Hybrid/Physical/Virtual Mode
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[17/04/2026 (Friday) M.A., S.A., Clubbing,
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Constitution

E.H. Applications]

Court
Room

Patna
(SMC & Division)

Shri George Mathan, JM
&

Shri L.P. Sahu, AM
[ At10.30 AM. ]

goc

Shri George Mathan, M
&
Shri Rakesh Mishra, AM
[ After “Patna” Bench & “SMC” Bench |

i A
09[0”[ 4

Shri George Mathan, JM
&
Shri Rakesh Mishra, AM
[ After “B” Bench ]

Shri Rajesh Kumar, AM

&
Shri P.K. Choubey, JM
[ At10.30 A.M. ]

Shri Rajesh Kumar, AM
&
Shri P.K. Choubey, J]M
[ After “A” Bench 1

Cuttack

Ranchi

Shri L.P. Sahu, AM
&
Shri Sonjoy Sarma, |M
[ After “Patna” Bench & “SMC” Bench |

S

" Shri Sonjoy Sarma, JM
&

Shri R.N. Sahay, AM
[At 02.30 P.M.]

SMC

Shri Sonjoy Sarma, JM
&

Shri Rakesh Mishra, AM
[ At 10.30 A.M. ]

Kolkata
01d Appeals

[ Only on 15/04/2026 (Wednesday) after

Shri Sonjoy Sarma, JM
&
Shri Rakesh Mishra, AM

#SMC" Bench |

k
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https://workplace.mgovcloud.in/#mail_app/m IIIOEWSOZROO}




i

INCOME TAX APPELLATE TRIBUNAL, PATNA

ANUAVITIL 1AA AR S e ————————

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

CAUSE LIST OF DB BENCH FOR

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

13-APRIL-2026 (MONDAY)

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 530/PAT/2025

2016-17 | [D] LOCODEL SOLUTIONS PRIVATE LIMITED

ITA 74/PAT/2026

2016-17 | [A] STATE BANK OF INDIA LCPC

ITA 75/PAT/2026

2022-2023 | [A] MADHURI KUMARI

ITA 77/PAT/2026

2017-18 | [A] LEEDS FOUNDATION

ITA 78/PAT/2026

2018-19 | [A] DEOVRAT

ITA 80/PAT/2026

2018-19 | [A] MD ALTAB RAJA

ITA 81/PAT/2026

2024-2025 | [A] SOCH FOUNDATION

ITA 86/PAT/2026

2023-24 | [A] SMT. PRIYA RANI
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For Assistant Registrar
09-Apr-2026
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 14-APRIL-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 | ITA 33/PAT/2021 2010-11 | [D] SANJAY KUMAR MODI

2 CO 3/PAT/2024 2010-11 | [A] SANJAY KUMAR MODI

3 | ITA 330/PAT/2023 | 2017-18 | [D] PATEL AGRI INDUSTRIES PVT. LTD.

4 | ITA 236/PAT/2024 | 2015-16 | [A] RAJ NANDAN SINGH, PATNA

5 | ITA 88/PAT/2026 | 2010-11 | [A] KALIKA PRASAD SINHA

6 | ITA 89/PAT/2026 | 2012-13 | [A] KALIKA PRASAD SINHA

7 | ITA 90/PAT/2026 | 2013-14 |[A] KALIKA PRASAD SINHA

8 | ITA 94/PAT/2026 | 2018-19 | [A] SUNAI CONSULTANCY PRIVATE LIMITED

9 | ITA 95/PAT/2026 | 2025-2026 | [A] JAYANTI EDUCATION TRUST
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For Assistant Registrar
09-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 | ITA 287/PAT/2024 | 2020-21 |[A] PURUSHOTTAM KUMAR CHAURASIA

2 | 1TA 95/PAT/2025 | 2017-18 |[A] RAM KISHOR MANDAL

3 | ITA 98/PAT/2025 | 2017-18 |[A] RAM KISHOR MANDAL

4 | ITA 155/PAT/2025 | 2012-13 | [A] MANISHA SHASHIKANT DESHMUKH

5 | ITA 172/PAT/2025 | 2017-18 | [D] AJAY KUMAR GUPTA

6 | ITA 194/PAT/2025 | 2023-24 | [A] NAVRAS SCHOOL OF PERFORMING ARTS

7 | ITA 207/PAT/2025 | 2015-16 | [A] PIYUSH KUMAR PAPPU

[A] INSTITUTE OF HOTEL MANAGEMENT CATERING TECHNOLOGY

8 | ITA 233/PAT/2025 | 2023-24 AND APPLIED NUTRITION

9 | ITA 329/PAT/2025 | 2023-24 | [A] SUBHAM SINGHANIA
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For Assistant Registrar
09-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 1

6-APRIL-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER

AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-

IN COURT ROOM 2

RRQO-ANT; TIME: - 10:30 AM.

Assmt.

Srl | Appeal Number Yisr Assessee Name Remarks
1 | ITA 137/PAT/2025 | 2014-15 [A] NIKKI DEVI

2 | ITA 138/PAT/2025 2015-16 | [A] NIKKI DEVI

3 | ITA 331/PAT/2025 | 2023-24 [A] SURESH KUMAR

4 | ITA 361/PAT/2025 | 2019-20 [A] SHREE AUTOMOBILES

5 | ITA 374/PAT/2025 | 2012-13 [A] PRATIMA ENGICON PRIVATE LIMITED
6 | ITA 409/PAT/2025 | 2018-19 [A] JEETENDRA KUMAR SINGH

7 | ITA 419/PAT/2025 | 2019-20 [A] SANJAY KUMAR

8 ITA 4/PAT/2026 2019-20 | [A] BIHAR ANIMAL SCIENCES UNIVERSITY
9 ITA 5/PAT/2026 2016 [A] VIKASH KUMAR

10 | ITA 6/PAT/2026 2015-16 | [A] PLUTUS INFRASTRUCTURE LIMITED
11 | ITA 7/PAT/2026 2019-20 | [A] CHANDAN KUMAR

12 | ITA 8/PAT/2026 | 2019-20 [A] CHANDAN KUMAR

13 | ITA 9/PAT/2026 2019-20 | [A] CHANDAN KUMAR
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For Assistant Registrar
09-Apr-2026{




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 13-APRIL-2026 (MONDAY)

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number A$Z'::‘ Assessee Name Remarks
1 | ITA 76/PAT/2026 | 2013-14 | [A] RAM SWARTH SINGH
2 | ITA79/PAT/2026 | 2017-18 | [A] KRISHNANDAN SINGH
3 | ITA 82/PAT/2026 | 2023-24 |[A] ADARASH KUMAR SINGH
4 | ITA 83/PAT/2026 | 2017-18 |[A] KUMAR MADHUKAR
5 | ITA 84/PAT/2026 | 2014-15 | [A] VARSHA SARAF
6 | ITA 85/PAT/2026 | 2017-18 |[A] KRISHNA KUMAR SINGH
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For Assistant Registran
09-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 14-APRIL-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

Assmt.

Srl | Appeal Number Yo Assessee Name Remarks
1 | ITA91/PAT/2026 | 2015-16 |[A] SHANKUNTLA DEVI
2 | ITA 92/PAT/2026 |2017 - 2018| [A] BINOD KUMAR
3 | ITA 93/PAT/2026 2015-16 | [A] GUNJAN KUMAR
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For Assistant Registrar
09-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA
2NAASTIE TAXA APPELLATE TRIBUNAL

CAUSE LIST OF SMC BENCH FOR 15-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

Srl | Appeal Number A‘?zr:rt. Assessee Name Remarks
1 | ITA 558/PAT/2024 | 2017-18 [A] SHYAMKARAN SINGH
2 | ITA 3/PAT/2026 2020-21 | [A] PRITI KUMARI
3 | ITA 37/PAT/2026 | 2017-18 [A] VIKASH KUMAR
4 | ITA 41/PAT/2026 2022-23 | [A] RAKESH JAISWAL
W ,1(4‘

For Assistant Registra
09-Apr-202




r INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 16-APRIL-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

IN COURT ROOM 2

HYBRID COURT HEARING, GOOGLE MEET ID: - RON-RRQO-ANT; TIME: - 10:30 AM.

Assmt,

Srl | Appeal Number Yiar

Assessee Name Remarks

1 ITA 3/PAT/2024 2017-18 | [A] MANOJ KUMAR CHOUDHARY

2 | ITA 655/PAT/2024 | 2017-18 [A] SUDHIR KUMAR SINGH

3 | ITA 316/PAT/2025 | 2023-24 [A] PAWAN KUMAR SINGHANIA

4 | ITA 408/PAT/2025 | 2013-2014 [A] NEOGROWTH VYAPAAR PRIVATE LIMITED

5 | ITA 463/PAT/2025 | 2015-16 [A] MANJU CHAUDHARY

6 ITA 1/PAT/2026 2015-16 | [A] NIRAJ KUMAR SINGH

7 ITA 2/PAT/2026 2020-21 | [A] SHUVEKCHYA SHAH
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For Assistant Registrar
09-Apr-202




